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Retrenchment in Khadi Commission

1638. Shri A. V. Raghavan: Wi'l the
Minister of Industry be pleased to
state:

(a) whether employees of the Khadi
and Village Industries Commission
have been served with notices of
termination of services on the ground
that Emergency is over;

(b) if so, the number of persens
who have been served with guch
notices; and

(c) whether the supply of blankets
to the Central Government for defence
purposes have been stopped?

The Minister of Industry (Shrl
EKanungo): (a) Some employees who
were recruitedq for the Khadi Gram
Udyog Bhavan, Delhi, on a temporary
and casua] basis, on daily rate of
wages, were informed on completion
of the extra work for which they
were recruited that their services
would not be required after 31-3-1964
Though the expression emergency was
useq in the Notices, there is no con-
nection with the National Emergency

(b) Thirty-eight,
(c) The supply was completed.

MARCH 28, 1964

7878
12 hrs.

PAPERS LAID ON THE TABLE

CORRESPONDENCE BETWEEN PriME
MINISTER AND PRESIDENT AYUB KHAN

The Minister without Portfolie
(Shri Lal Bahadur Shastri): Sir, I beg
to lay copies of correspondence ex-
changed between our Primie Minister
and President Ayub Khan in regard to
the proposal for a meeting of the Home
Ministers of the Government of India
and Pakistan to consider the problems
arising from recent communal dis-
order. [Placed in Library. See No.
LT-2593/64].

Shri Nath Pai (Rajapur): Has any
date been fixed for the meeting of
the two Home Ministers in view of the
jmportance and urgency of the pro-
blem?

Shri Lal Bahadar Shasirl: Not yet;
we would like that, if possible, it
should be held in the first week of
April.
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Mr. Speaker: Order, order. How
can we proceed in Lhis .nanner? I
have requested hon, Members every
day to come to me if they hag any
grievance. I cannot allow things like

this.
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ARNUAL REPORT AND AUDITED ACCOUNTB
or HmnpusTAN StEEL LIiMITED, RANCHX

The Minister of Steel, Mines and
Heavy Engineering (Shri C. Sabra-
maniam): I beg to lay on the Table a
copy each of the following papers:—
-

(i) (a) Annual Report of the Hin-
dustan Steel Limited, Ranchi,
for the year 1942-63 along
with the Audited Accounts
ang the comments of the
Comptroller and Auditor Gen-
eral thereon, under sub-sec-
tion (1) of section 819A of the
Companies Act, 1956,

(b) Review by the Covernment
on the working of the above
Company. [Placed in Library.
See No. LT-2594/63].

(ii) Notification No. G.S.R. 268
dated the 29th February, 1964
under sub-section (1) of sec-
tion 28 of the Mines and
Minerals (Reguletion and
Development) Act, 1937.
[Placed in Library. See No.
LT-2595/64].

RerorT OF INDIAN PropucTIVITY TEAM
ON PRINTING INDUSTRY

The Minister of Indusiry (Shri Ka-
nungo): 1 beg to lay on the Table =&
copy of Report of Indian Productivity
Team on Printing Industry in British,
U.S.A. and Japan. [Placed in Labmry
See No. LY-2509/84].



